DITEMNO.203 COURTNO.4 SECTIONII
SUPREMECOURTOFINDIA
RECORDOFPROCEEDINGS
Petition(s) for Special Leave to Appeal (Crl) No(s).6 306/2005

(From the judgement and order dated 09/09/2005iNnCRLAN0.1362/1999 of
The HIGH COUR TOFAPATHYDERABAD)

K.SUBBAREDDY Petitioner(s)
VERSUS
STATEOFA.P. Respondent(s)

(With appln(s) for bail and office report ))
(for final disposal)

Date:24/08/2007 This Petition was called on for hearing today.

CORAM:
HONBLEDr.JUSTICEARIJITPASAYAT
HONBLEMR. JUSTICED.K.JAIN

For Petitioner(s)
Mr. C.S.N. Mohan Rao,Adv.

For Respondent(s)
Mrs.D. Bha r a thi Reddy,Adv.

UPON hearing counsel the Court made the following
ORDER

Arguments heard.

Orders reserved.

(Ganga Thak ur) (Vijay Aggarwal)
P S to Registrar Court Master



